Notfn: No.C3. 36/2021

Date : 23/09/2021

PROCEEDINGS OF THE CHIEF JUDICIAL MAGISTRATE
THIRUVANANTHAPURAM

In the exercise of the powers conferred under section 14(1) of the Cr.P.C 1973, Central Act 2 of 1974 and in pursuance of
the ms-trucuo.n§ of G.Q 256/61/Home dated 18.5.61 and the Hon'ble High Court circular No.B3-2531/16 dated 15.9.61,
the Ch‘ef J“_dlc‘a_l Maglsq*ate, Thiruvananthapuram hereby defines the area shown in column 3 of the attached schedule to
be local limits within which the Magistrate mentioned in column 2 may exercise powers during the period shown in col.4.

|

(Google Meet on KET Programme
for Principal Magistrate and
members of Juvenile Justice

Board)

Holiday on 26/09/2021

1 2 3 4 5
SI | Name and designation of the | Name and designation Area Period with
No  Magistrate leaving jurisdiction of of the Magistrate comprised in date
period of absence from placed in charge of the |the jurisdiction
jurisdiction jurisdiction
1. Smt. Sumi. P. S Smt. Aswathy Nair Court of the | From 05.00
Judicial Magistrate of 1* Class-I | Judicial Magistrate of Judicial PM on
| Thiruvananthapuram 1* Class-V Magistrate of | 25/09/2021
* Thiruvananthapuram 1% Class-I, | till 10.00 AM
From 05.00 PM on 25/09/2021 Thiruvanan- on
till 10.00 AM on 27/09/2021 thapuram 27/09/2021
Holiday on 26/09/2021
2. Smt. Aneesa. A Smt.Abhinimol Court of the | From 09.00
Judicial Magistrate of 1* Class-II Rajendran, Judicial AM on
Thiruvananthapuram Judicial Magistrate of | Magistrate of | 24/09/2021
1* Class-III 1% Class-II, | till 06.00 PM
(Also holding the charge of Thiruvananthapuram | Thiruvanan- on
Juvenile Justice Board, thapuram | 24/09/2021
Thiruvananthapuram) Smt. Aswathy Nair From 05.00
Judicial Magistrate of PM on
From 09.00 AM on 24/09/2021 1* Class-V 25/09/2021
till 06.00 PM on 24/09/2021 & | pin\yananthapuram till 10.00 AM
From 05.00 PM on 25/09/2021 on




3. " Smt.Abhinimol Rajendran, Smt. Sumi. P. S Court 'of the | From 10.00
' | Judicial Magistrate of 1% Class- I | Judicial Magistrate of Judicial AM on
L Thiruvananthapuram 1* Class-I Magistrate of | ?‘2/ 09/2021 .
| Thiruvananthapuram | 1% Class-III, | till 10.00 AM
(Also holding the charge of Thiruvanan- on |
' Judicial Magistrate of 1% Class- v, thapuram | 23/09/2021
; Thiruvananthapuram) Smt. Aswathy Nair Fronlcl 05.00
L Judicial Magistrate of PMon |
- From 10.00 AM on 22/09/2021 1¥ Clags v 25/09/2021
| tl110.00 AM on 23/09/2021 & : till 10.00 AM ﬁ
| .
.| From 05.00 PM on 25/09/2021 | |Puruvananthapuram on
till 10.00 AM on 27/09/2021 27/09/2021 | ;
!
I Casual Leave on 22/09/2021 g
: She has already availed 5 day's
] . Casual Leave during this year 3
s
| " Holiday on 26/09/2021 |
4. | Smt. Asha Koshy Smt. Aswathy Nair Court of the | From 05.00 '
! Jud1c1al Magistrate of 1* Class-XII | Judicial Magistrate of Judicial PMon |
‘ ; Thiruvananthapuram 1% Class-V Magistrate of | 25/09/2021 |
L Thiruvananthapuram | 1% Class-XII, | till 10.00 AM |
| (Also holding the charge of Thiruvanan- on ‘
| Judicial Magistrate of 1* Class-X], thapuram 27/09/2021 |
| Thiruvananthapuram)
] From 05.00 PM on 25/09/2021 ’
| till 10.00 AM on 27/09/2021
j Holiday on 26/09/2021
;5. : Sri. Renjith Rajan Smt.Lekshmi.K.Thampi,| Court of the From OS.O(TE
| Judicial Magistrate of 1% Class-I | Judicial Magistrate of Judicial PMon |
! 1 Nedumangad 1* Class (For the trial Magistrate of | 25/09/2021 |
| of Forest Offences), 1* Class-I, | till 10.00 AM |
| From 05.00 PM on 25/09/2021 Nedumangad Nedumangad on |
1l 10.00 AM on 27/09/2021 27/09/2021 |
i 1
1 |

Holiday on 26/09/2021




3

| Holiday on 26/09/2021
!

|
|
|
|
i

6. l ~ SriAravind. P, Smt.Lekshmi.K.Thampi,‘ Court of the | From 05.00
- Judicial Magistrate of 1* Class -II, | Judicial Magistrate of Judicial PM on
* Nedumangad 1* Class (For the trial | Magistrate of | 25/09/2021
; of Forest Offences), 1% Class-II, | till 10.00 AM
. From 05.00 PM on 25/09/2021 Nedumangad Nedumangad on
- till 10.00 AM on 27/09/2021 27/09/2021
j Holiday on 26/09/2021
|7. | Smt.Lekshmi.K.Thampi, Sri. Renjith Rajan | Court of the | From 05.00 |
| Judicial Magistrate of 1% Class | Judicial Magistrate of Judicial PM on
| (For the trial of Forest Offences), 1* Class-I Magistrate of | 24/09/2021
J L Nedumangad Nedumangad 1% Class (For | till 05.00 PM
L the trial of on
| From 05.00 PM on 24/09/2021 Forest 25/09/2021
t till 05.00 PM on 25/09/2021 Offences),
| Nedumangad
| Casual Leave on 25/09/2021
L
.| She has already availed 7 ¥» day's
' | Casual Leave during this year
| |
8. ; Sri. Rajappan Nair. M Smt.Lekshmi.K.Thampi,| Court of the | From 05.00
| | Judicial Magistrate of 1% Class -III, | Judicial Magistrate of Judicial PM on
| Nedumangad 1% Class (For the trial | Magistrate of | 25/09/2021
| of Forest Offences), 1% Class-III, | till 10.00 AM
" From 05.00 PM on 25/09/2021 Nedumangad Nedumangad on
f till 10.00 AM on 27/09/2021 27/09/2021
| |
i ' Holiday on 26/09/2021
9, Smt. Chandana. G. S Smt.Lekshmi.K.Thampi,| Court of the | From 05.00
| Judicial Magistrate of 1% Class -IV, | Judicial Magistrate of = Judicial PM on
| Nedumangad 1% Class (For the trial | Magistrate of | 25/09/2021
| of Forest Offences), 1% Class-IV, | till 10.00 AM
- From 05.00 PM on 25/09/2021 Nedumangad Nedumangad on
| till 10.00 AM on 27/09/2021 27/09/2021
|
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